Re, agitation of
Tobacco Growers

Commission for the Sixth Plan period
1980-85. The indicated allotment for
the year 1982-83 iz Rs. 13 crores. To
complete the phase I of the project by
October, 1985, a total allotment of
Rs. 95 crores is required during the
Sixth Plap period.

So, I would like to draw the atten-
tion of the Government of India to the
grave situation arising out of the lack
of funds, Due to the lack of furid® the
project work has been stopped. So, 1
would request the Government of
India to look into the matter and give
sufficient funds for the completion of
this Project.
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~. The efforts of the State Government

to secure loan assistance’'did not how-
ever bear fruit so far. As adequate
funding of the Yeleru Reservoir Pro-
ject is quite essential for the timely
execution and completion of the same
in order to supply the 73 Mgd., water
for the production stage of the Steel
Plant on time, the Central Govern-
ment is requested to bear additional
requirement of amount to Yeleru Pro-
ject anq sanction the release of funds
of Rs 39.5 crores for the purpose ac-
cordingly. Otherwise the whole pro-
ject will suffer, and consequently the
Visakhapatnam Steel Plant will suffer,
It is very important mnot only for
Andhra Pradesh but for the whole
country. So I request the Central

= Government to give immediately the

fundg for the Project.

REFERENCE TO THE REPORTED
AGITATION OF TOBACCO GRO-
WERS IN ANDHRA PRADESH

SHRI KRISHNA MOHAN BHAM:I-
DIPATI (Andhra Pradesh): Sir, I am
actually grateful for giving me an op-
portunity to place before the House
the facts about the tobacco growers'
agitation in Andhra Pradesh, Af least
according to my information five per-
sons were killed and fourteen were
injured and at least 200 people Were
injureq when the police resorted to
firing and lathi charge respectively on
14th morning at Tanguturu village in\
Andhra Pradesh. There is bumber to-
bacco crop this year in Andhra Pra-
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desh. And when the tobacco growers
are ventilating their legitimate grie-
vances by peaceful slogans and agitat-
ing for a remunerative price, ...
the police resorted to ap unwarranted
act of opening fire and killing five to-
bacco growers in Andhra Pradesh, in
the village of Tanguturu. Our Telu-
gu Desam Chief Minister who proclai-
med. ..

SHRI B. SATYANARAYAN RED-
DY (Andhra Pradesh): Sir, the mat-
ter relates to the State. The tobacco
growers have certain grievances and,
as a matter of fact the Chief Minister
has written to the Central Govern-
ment for fixing remunerative prices.
(Interruptions) He hag also written
to the Central Government for pur-
chasing tobacco.... (Interruptions)
Already the Chief Minister has anno-
unced in the Assembly that a judicial

enquiry hag been instituted. They will

go into the whole matter. About the
grievances of the tobacco growers, they
must be given adequate relief, Remu-~
nerative prices must be fixed. That is
the responsibility of the Central Gov-
ernment, The Central Government
must come to the aid of the farmers.

SHRI KRISHNA MOHAN BHAMI-
DIPATI: Our Telugu Desam  Chief
Minister who proclaimed... R

SHRI B. SATYANARAYAN RED-
DY: I am equally sorry for the inci-
dent which occurred there. But this
is due to the failure of the Central
Government. The Central Govern-
ment ig fully responsible. We fully
sympathise with the farmers...

MR, DEPUTY CHAIRMAN: Mr.
Reddy, this is not proper. You cannot
interrupt like this. Please take your
seat.

SHET KRISHNA MOHAN BHAMI-
DIPATI: Our Telugu Desam Chief
Minister who proclaimed from the
housetops, before coming to  power,,
that he is"the champion of the far-
mers, that he jis the friend, philoso-
pher ang guide of the farmers, that
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he is for remunerative prices for the
farmers, is not at all concerned with
the welfare and interestg of the far-
mers. Instead of fixing remunerative
prices for the tobacco growers, the re-
ward that is given to them ig unpro-
voked police firing and killing of five
tobacco growers in Tanguturu village.
Instead of admitting his own failure
to tackle the situation, instead of ad-
vising his own State Trading Corpora-
tion to purchase tobacco, he is throw-
ing the responsibility on the Centre
and he wantg the Centre to purchase
at least 14 to 15 lakh tonnes of tobac-~
co. He is taking every opportunity,
every small opportunity of instigating
regionalism and throwing mud at the
Centre ang he is shirking hig own Tes-
ponsibility. The time has come for
* the Centre to intervene, pefore the to-
bacco growers’ agitation goes from
bad to worse.

REFERENCE To THE OVERCROWD-
ING IN VIRAR BOMBAY SUBUR-
BAN TRAINS AND THE REPORTED
ACCIDENT RESULTING IN THE
DEATH OF FOUR PASSENGERS

it aqtfera amdasT : (FRIR)
s, wed greT § uE ae fEx
[ HA ST FT oA UF AT GT
F AR G=HAT #@dr § | @ g
N @ 5 oag ag g | F
s 99 F DGR ¥ FAFAH
THFIIET FT QRIATT AT War ¥ |
T T H A7 wa maw faar
g#a Tac flo AMA MR {, 7§
famd &
¢“Heavy overcrowding in  Virar-
Bombay suburban train took toll of
four passengers and three seriously
injured. Yesterday passengers have
become restless. Let this be an eye.
opener to face coming events. Qua-
druplicate Borivili-Virar section at

least up to Bhaindar. Provide more
rakes immediately.” . _

This is the wire that I- received this
morning.
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aeF I A HA ST A MR
FAr AEAT f5 gwd # gEst
qeed 39T F) ATAT 274 T S AT
g38a A AR T | 38 fEm
T Y@d wawT A N ag v 4
I AT WGl § zar g fw
tF¥a avg a «m # TG @A
gl 3 | &9 ag Ca<e gar g "W
AT ¥ "zad gr vgal §
RAT ATY T FEH AGI IS0 &l
arrTd ¥ fag @ G417 &1«
¥ X@d FT AT T qFWEA AT )
gR ag 7@l ARy § W g® Av
5@ eI W A nrawmnar §
QYN FrEE GFEA § &% fooel ®
TigarE F am a7 49 fe¥ s oagi
ag OFel 97 W E ) W 8 FA
st {8 WIT FEEE § A ISV
Al § IR G amg §w dfeg
arfe st agi %951 o ag q3r g9
gafay @ g fr g 3 s @
Ty O ITT8 FT W8T & 29T
FT HTOT T F | ‘
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STATEMENT BY MINISTER

Collision b2tween B-114
Howrah Local and H-292 Haripal-
Howrah Local at Howrah Station on

16th March 1983, ;

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
C, K. JAFFAR SHARIEF): Mr.
Deputy Chairman, with heavy heart 1
have to inform the House about an
unfortunate Railway accident that
took place at Howrah station yester-
day, . o

At about 10.05 hrs. on 16.3.1983
while B-114 Bandel-Howrah local was
standing on the Down line No. 2 near
the Car Shed for entry into the How-
rah station. Haripal-Howrah  loeal
train No. H-292 came and collided with -
the rear of B-114 Bandel-Howrah
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